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(b) if so, the decision taken?

The Minister of State and Heavy
Industries (Shri C. Smbramaniam):
(a) and (b). The matter is still under
consideration.

Roads in Scheduled Areas and NEFA

Jf Shri D. J. Naik:

3685. 7 Shri C. M, Kedaria:

Will the Minister of Home Affairs
be pleased to state:

(a) mileage of roads of various
categories constructed during  the
Second Five Year Plan period in
Scheduled areas and in NEFA; and

(b) the steps cnvisaged to bring
those areas in line with other neigh-
bouring areas in respect of road
development?

The Deputy Minister in the Minis-
try of Home Affairs (Shrimati
Chandrasekhar): (a) and (b). The
information is being collected from
the State Governments and the NEFA
Administration. A statement giving
the particulars will be laid on the
Table of the House as early as
possible.

Foreign Exchange for Delegations
sent Abroad

3686. Shri Maheswar Naik: Will
the Minister of Finance be pleased o
state:

(a) the number of delegations both
official and non-official, sent abread
during 1961.62; and

(b) the foreign exchange expended
on each of these delegations?

The Minister of Finance (Shri
Morarji Desai): The requisite infor-
mation is being collected from the
various Ministries/Departments and
will be laid on the Table of the House
when ready.
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Retired Government Employees
Employed in Business Ilouses

3688. Shri G. Basu: Will the Minis-
ter of Home Minisier be pleased to
state:

(a) the number of class I Govern-
ment officers who on retirement from
Government service joined business
houses during 1959-60, 1960-61 and
1961.62;

(b) whether any such Government
officer has joined any business house
with which he as Government officer
had dealings directly or indirectly;
and

(c) whether permission from Gov-
ernment was obtained in each case
covered by part (b) above?

The Minister of State in the Minks-
try of Home Affairs (Shri Datar): (a)
to (¢). The required information is
being collected and will be laid oo
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the Table of the House as early as
possible.

Elections in Orissa

( Shri P. K. Deo:
3689. < Shri Kohor:
| Smt. Shashank Manjari:

Will the Minister of Home Affairs
be pleased to siate:

(a) whether the Government of
Orissa had written to the Supreme
Court to lend the services of a judge
to serve in a high power commission
of the Orissa Government to probe
into the various malpractices alleged
to have been resorted lo during last
election;

(b) the reaction of the Supreme
Court {o this request; and

(¢) whether Supreme Court has
sought the permission of Government
of India to give any such Supreme
Court Judge on loan scrvice to the
Government of Orissa?

The Minister of State in the Minis-
try of Home Affairs (Shri Datar):
(a) and (b). The Chief Minister,
Orissa, had requested the Chief Justice
of India to lend the services of a
Supreme Court for this purpose but
the latter regretted his inability to
do so.

(c) No.
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Central Government Industrial
Projects

3692 S Dr. L. M. Singhvi:
7\ Smt. Sarojini Mahishi:
Will the Minister of Finance be

pleascd to state:

(a) what is the total gquantum of
loans advanced to the Central Gov-
ernment industrial projects to date;

(b) what are the different sources
of these loans;

(c) what is the rate of interest on
these loans;

(d) what are the total arrears of
unrealised interest on such loans; and

(e) whether a statement would be
laid on the Table?

The Minister of Finance (Shri
Morarji Desai): (a) to (e). The infor-
mation is being collected and will be
laid on the Table of the House in due
course.

State Awards

3693. Dr. L, M. Singhvi: Will the
Minister of Home Affairs be pleased
to state:

(a) whether Government have.
examined the constitutional wvalidity
and propriety of giving various
awards annually such as Bharat
Ratna, Padmabhushan, etc.; and

(b) whether Government in this
connection have consulted any expers
legal opinion?





